Annexure-3

Name of the corporate debtor: SAHA INFRATECH PRIVATE LIMITED; Date of commencement of CIRP: 28 FEBRUARY 2020; List of creditors as on: 05.02.2022

List of secured financial creditors (other than financial creditors belonging to any class of ereditors)

SI. [Name of creditor Details of claim received Details of claim admitted Amountof | Amount | Amount of claim not| Amount of claim Remarks / Security Interest
No| contingent claim | of any admitted under verification
Dateof | Amount claimed Nature of claim Amount | Whether [% mutual
receipt admitted y covered by related | voting dues, that|
Security interest | guarantee |party? |sharein maybe
CoC set-off
T [AXISBANKLTD. 16:04-2021 1845,90945.00 300235000 | Auto low 307400700 No 0.1213% |Nil No 18,15,88,565.00 Vehicles against which. h DLSCAF394
fome loan given
to Home buyers
2 [Assets Care & Reconstruction | 19-04-2021 143.54.59,900.04 55.0645.036.52 | Revolving eredit Notyet Vs NA Ni No 148052 L A, e, b, o 34 Jarg portion of 0008095
Enterprise Limited (ACRE) fuciliy determined Situatea¢ plot no. G102, stor 143, Noid, Distrct Gautam Budh Noga, Utar Pradesh,and the named "Project Amadeus™ » FAR arca of 780,000 sq
1. ol slsbe s oF 10399001 . bengdevlapedandr 10 b devlopd o he aforcsd Pt Land. Anade
the Mortgagor/C1 Land- Amadeus and Project Amadeus book
Is and movables, both vheor it o ot and et bow ing oo, ncaseor i rc \ymgors«orcdmnrnkwmnrs\ullﬁwm time 1o
time during the continuance of the security be brought nto or upon of be stored or be n or about all the  premises or those of the ila
associates or wherever clse be » positon of the Mortgagor or i the course o iy, hnwsncvcrmdwhcrcsocvcr inthe
possession of the. beneli o shallbe at any time be owned by  the
and Project Land- Amadeus
. Al et i, et benei,claims 1 et e of e Morgge i, nde o i e of ) the st nd documens et o Prect, sy bs amendods ridor
future; (b) the Appr Project, fture ) any
oy 0 he Prject documnts, bt prset and fotre and (8 the Project Amads aimss and.benefits 1o all monies
and all other presently in existence both pr
4 allthe i, interest, beneft, k. Mortgagor i, o and in respect of all Jaims and
1o 0r become due or owing (o, or acquired by the Mortgagor in respect of Project Amadeus and Project Land-
madeus, Intellectual Property Rights, goodwil, and all ights, i, interest, benefis, claims and demands whatsoever of the Mortgagor in, (0 or in respect of all amounts owing to, and received
o ressivabls by, the orgagor, i ok dehsand rceivable, bothpresen 1 e n rspeet o Prject Aradeusand Proet Land Amsdes,inchuding bt ntlimied o the nclled
capital of Mortgagor,  which  description  shall include. all
3 [IDBI Trusteeship Services Limited [ 19-04-2021 130964639924 " [Non Converible Notyet Vs NA Ni No 13096,46,399.24 L A, e, b, o 34 large portion of 0008095
Debentures determined Stuatea¢ plot no. G102, stor 143, Noid, Distret Gautam Budh Nogar, Utar Pradesh,and the named "P deus” » FAR arca of 780000 sq
1. il slsbe s 103590 2. - e devlopd and o 10 b, dveloped. on he akesss P L Amed lease 01
the Mortgagor/C1 Land- Amadeus and Project Amadeus book
e o movables, both vhehor it o ot s et how g o, o s o Wkt in o s shout ol fom time 0
e duog e conmcce of e sy bt oo pon b s b ol e prices, a or those of the M ilat
assocites. wherever clse P e Mmoo e coue o or delivery, hnwsncvcrmdwhcrcsocvcr inthe
oo o e benefi o shallbe at any time be owned by  the b e
and Project Land- Amadeus
3. e i, e, et e, chinsad emands whitsocnof he Mg e o st of ) thedecdsand docuncns latngto P, s may e el
ture; (b)the App Proj fture ) any
ary o the Projet documents, both present and futue and (8 e et A aimss and.benefits 10 all monies
and all other presently in existence o
4 allthe i, interest, benefit, k. Mortgagor i, o and in respect of all Jaims and
1o rbeeome duor oving o, g b he orgagor i respet o Prjet Amadews and Pt Land-
odeus, mlleciul Propery Righs, sooduil and 3l s, e, tcren, b, cli d dmands whstsocvrof h Mt all amounts owing to, and recev
o ecivble by, h Motgor. mcldingbook dehis and e, bothpreset and ftré i rspctof P Arades and Proct Land Amsdes, inchuding bt ntlimied o the nclled
capital of Mortgagor,  which  description  shall include. all
4 [Anita Goel 19:04-2021 1211500000 |0 Medi No NA Ni No 1201500000 Claimant filed revised claim in Form CA and shified to Annexure-2
Setrtement
5 [Rajendra Sharma and Suchin | 11062021 1.67,00.000.00 [0 Mediation No NA i No 1,67,00,000.00 Claimant led revised claim in Form CA and shified (0 Annexure-2
- Settlement
6 [Naveen Kapur and Reshoma Kapur | 11062021 1280728700 [0 Medition No NA il No 1280728700 Claimant filed revised claim in Form CA and shified to Annexure-2
Setttement
7 [ Paramount Products Private 12.06:2021 7150000000 [0 Mediation No NA i No 7,15.00,000.00 Claimant led revised claim in Form CA and shified (0 Annexure-2
Limited Settlement
| Rameshwar Jaiswal and Aruna_|21-06-2021 140.00.000.00 |0 Mediation No NA Ni No 0000000 Claimant fled revised claim in Form CA and shified to Annexure-2
Setttement
g ndra Kumar Gupta 30062021 2600548200 [0 Advance paid for No NA i No 2600545200 Claimant led revised claim in Form CA and shified (0 Annexure-2
alloiment of i
TOTAL 308283501308 | 55364743652 274818030628 252917757676 -




